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MR. SPEAKER: Q. No. 169 ... Q. No. 
170 ... The members are absent. I 
have been having this phenomenon 
fOT the last three days. 

AN HON. MEMBER: They are from 
the ruling party. 

MR. SPEAKER: From each section 
~if the House. 

SUPer POwer confrontation in Indian 
Ocean 

·171. SHRI JANARDHANA POO-
JARY: Wlll the Minister of EXTER-
NAL AFFAIRS be pleased to state: 

(a) whether Government's atten-
tion has been drawn to the news item 
published in local daily of 30th May, 
1980 'Indian Ocean is increasingly 
becoming an arena of super power 
confrontation'; and 

(b) if so, the reaction of Govern-
ment thereto? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) Government have been 
newspa pers reports to this effect. 

(b) India is committed to the UN 
Resolution of 1971. regarding the 
esta blishment of a Zone of Peace in 
the Indian Ocean. Therefore, We are 
ctnncerned by the fact that there has 
been a heavy increase in the military 
presence of the outside powers in the 
Indian Ocean. We believe that great 
power military presence ad competi-
tion in the Indian Ocean is inimical 
to the peace and stability of this area, 

SHRI JANARDHANA POOJARY: 
contrary to the aSSUrance given to t.he 

littoral countries, Diego Garcia is no~ 
built up as a formidable naval and 
air base in that sensitive area by 
USA. Not only that, according tu 
an expert's report, about 21 warships 
including Aircraft Two Task Force 
are facing now 12 ftghtin~ ships as ~ls ') 
15 support ships of the Soviet Union 
in that region. The Indian Ocean 
has become a region of confrontation 
and rivalry. Not only that; it has 
become a cock-Pit of tension and pres-
sure. Under these circumstances, will 
the Minister state whether the Gov-
ernment 'Of India is going to initiate 
steps to advance the Colombo sum. 
mit meeting of 1981 on Indian Ocean, 
with the support of the littoral 
countries? 

SHRI P. V. NARASIMHA RAO: 
It may not be possible to advance it 
at this stage; but we are making all 
prepa~ations to see that the confe-
rence is effective. Weare in touch 
with the litto:rol countries, each of 
which is equally 'worried and equally 
concerned. Tb~re have been some 
consultations in New York; and now 
I think the stage is set for the con-
ference in Colombo. Our thrust 
has been, and will be to make the great 
Powers the~selves responsible for 
the implementation I[)lf the declaration, 
as opposed to the littoral and hinter-
land states getting bogged down in 
consideration of inter -se interests. 
So, this is our approah; and this is 
ou~ thrust. And I dlQn't think that 
there is any other alternative, except 
to mobilize world opinion, and parti-
cular ly the opinion of all cormtries in 
this area on this matter. 

SHRI JANARDHANA POOJARY: 
What is the reaction of the Govern-
ment of India to a proposal for the 
setting up of a small task force of 
littoral countries to sensitiZe world 
opinion, and also tOi coordinate the 
response of the littoral countries to 
the external intereference in this 
region? 
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SHRI P. V. NARASIMHA R.AO: 
The con'ference is being prepared for. 
There is no need for any task force, 
as I see it. But if there is any need 
to take other countries intto confidence 
and impress upon them the need for 
this conference and the need for a 
1avourable result from it, that could 
be done. 1 don't think we need to 
call it a task force, because it gives a 
different meaning altogether. 

SHRI INDRAJIT GUPTA: under 
the provisions of International Law 
as they exist at present, there is not 
much that can be done about the 
mere passage ~ of ships, even of they are 
war ships through the Indian Ocean , 
waters, Le. ships which are in passage 
or motion. But a distinction should 
be made between this and the ques-
tIon of setting up fixed bases in that 
area. That is the position. I would 
like to know why the Government of 
India does not seem, recently, to be 
very much concerned-they may be 
concerned, but they are' not giving 
public expression to it-about the fact 
that the USA openly declared this: 
there is a statement by Mr. Warren 
Christopher, Assistant Secretary of 
State during a National Television 
interview in the United states, where 
he has said-and I quote: 

"Since Diego GarcIa harbours 
haVe been deepened to accommo-
date aircraft carriers and nuclear 
submarines and the runwayS have 
been lengthened to permit the big 
nuclear weap'.Jns-carrying bombers 
to take off and land, the USA will, 
from now on, have a permanent 
military presence in the area, the 
Assist8nt Secretary of State Mr. 
Warrent Christonher said .... " 

So, I would like to know whether 
the Government is drawing any dis-
tinction betwen the movement and 
passage of ships, to whichever Power 
they may belong, through these 
waters---because I don't think any-
thing can be done under the inter-
national law QIOOUt it-as opposed to 
deliberate setting up of a permanent 

military presence, as in Diego Garcia. 

SHRI P. v. NARASIMHA RAO: 
Weare very much ooncioUg of this 
distinction. We have made a: full 
note of what is happening there: and 
it is nat correct to say that there has 
been any dimunition in our concern 
lately. It is not correct. 

DR. SUBRA,J.\~ANIAM SWAMY: 
Taking Mr. Indrajit Gupta's question 
forward, I grant that Diego Garcia 
has created tension in the Indian 
Ocean area. But the number of war 
ships of the Soviet Union, in terms 01 
ship-days, has also vastly increased. 
In fact, the Soviet warships' presence 
in the Indian Ocean has gone up 5 or 
6 times. whether they make a distinc-
tion in this regard; whether they con-
sider the pressence of both the bases 
and the warships as ..... . 

MR. SPEAKER: I think this ques-
tion has already been answered. 

DR. SUBR,A.MANIAM SWAMY: No, 
it has not been answered. Whether 
they consider them on par: whether 
he considers one more acceptable 
than the other. 

SHRI p. V. NARASIMHA MD: 
There is a conference going on in 
regard to furtherance of this cause. 
Now when the conferenCe g\)es on, 
it will take up all these mat1eI'lS in all 
these aspects. I need not sit in 
judgment over anything right now. 
(Interruptions) It is not proper. 

SHRI NIREN GHOSH: Whether the 
government considers confrontation in 
the !ndian Ocean as a danger to peace 
and contrary to the idea of this Ocean 
being declared a zone of peace; itt so, 
whether the Government of India 
consider the movement of ships and 
installations in Diego Garcia as a 
hostile act; whether the Government 
consider in conjuncti'On with the lit-
toral countries to get it decIw.:ed in 
the N on-aliged Conference thal"this is 
an hostile act. 
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SHRI P. V. NARASIMHA RAO: It 
Was as far back as in 1971 that the 
Indian Ocean was designated for all 
time as a zone Of peace. 

So far as the declaratiOn! part is 
concerned, it has been done by the 
United Nations, and when it has been 
done by the United Nations; it is an 
attempt deemed to tnave been 
made by every nation which is repre-
sented in the United Nations. It is 
not merely a questiOn of declaration; 
it is a question of how we enforce the 
declaration and that is what it is all 
about. (Interruptions) It is not pos-
sible to permit .... 

SHRI NIREN GHOSH: Is this not a 
hostile act by these Super Powers? 

SHRI P. V. NARASIMHi\. RAO: 
The United Nations is going to con-
vene a conference on whatever fur-
ther declarations are to be made. It 
is better that we leav{' it to that ron-
ference. 

SHRI R. L. BHATIA: What is hap-
pening in Diego Garcia is the str~n
gthening the fleet of U.S. "varshlps 
which are 37 in nun1ber by nOw. 
Have yOU raised any protest again.st 
it to them the US Government, 1n 
this respe-ct? He has mentioned in 
that statement that thi.::; matter should 
be raised by public opinIon. What 
measures he has adopted flor raising 
public opinion against this? 

SHRI P. V. NARASIMHA RAO: I 
have already s'aid that this matter has 
been taken up. We have cc.nveyed 
Our COncern at the highest level. But 
what remains to be done is mobiliza-
tio of world 'Opinion, particularly n . 
th opinion of the littoral countries; e . h not that the littoral countrIes ave 
not expressed themselves so 'far; th:y 
have. But this bas to be dlQne agam 
and again until we suceed in our ob-
jectives. That is why this confere~ce 
is being planned and we are making 
elaborate arrangements to see that the 
conference is successful. 

Former Prime MhtJater's secret meet. 
ing with South African PrIme 

Minister 

*172. SHRI INDRAJIT GUPI'A: 
Will the Minister of EXTERN,AL 
AFFAIRS b€ pleased to state: 

(a) whether it is a fact that the 
then Prime Minister, Shri Morarji 
Desai, had a secret meeting with the 

South African Prime Minister at 
Fra:;.kfurt; and 

( b) if so, whether the purpose and 
content Of these talks haVe been as-
certained? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) According to available in-
formation Shri Morarji Desai had a , 
meeting in Frankfurt in June, 1979, 
with the South .African Foreign 
Minister, Mr. R. S. Botha. This has 
been confirmed by Shri Morarji Desai 
himself in his statement to the pre~., 

reported on 16 May, 1980. 

(b) Government haVe made efforts 
to ascertain the purpose and content 
of the talks but without cuscess, as 
there i~ no reoord of the meeting 
available. 

SHRI INDRAJIT GUPTA: I \vo111d 
like to know, as far as th~ Minister 
is aware, whether this is the first 
occasion at least since independence 
when a Minister of the Central Go-
vernment of India has had any per-
sonal contact with Minister level 
representative of the South African 
Government or whether there have 
been any other occasions when such 
talks have taken place Or contacts 
haVe taken place? 

SHRI P. V. NARAS!MHA RAO: As 
far a~ I am a\\1are, this is the first 
occaSion. There is a total ban 011 
Indian nationals going to South 
Africa on business or fOr tourisnl 
leave alone the heads of the G0vern-
ments Or members Of the government 
talking to each other. 

SHRI INDRAJIT GltPTA: In that 
case, if that is the interpretatioll of 




